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Cities connected under the UDAN scheme in Uttar Pradesh
479 DR. ASHOK BAJPAT: Will the Minister of CTVIL AVIATION be pleased to state:

{a) the names of cities connected by air under the UDAN scheme (Ude Desh ka
Aam Nagrik) in Uttar Pradesh;

{b) thenames of cities which are planned to be connected under the UDAN scheme
within next three years in Uttar Pradesh; and

{c)y whether progress of the UDAN scheme is going on as per stipulated time

schedule?

THE MINISTER OF STATE OF THEMINISTRY OF CIVIL AVIATION (SHRIHARDEEP
SINGH PURI): (a) to (¢) Government has launched Regional Connectivity Scheme (RCS) -
UDAN (Ude Desh ka Aam Nagrik) to facilitate/stimulate regional air connectivity by mak-
ing it affordable. RCS-UDAN 1s a market driven mechanism. Development of regional air
connectivity routes is left to market forces such that airlines undertake assessment of
demand and nature of supply required on particular routes and lead the process under RCS.
Cities in Uttar Pradesh, which have been connected by air under RCS - UDAN are Kanpur,
Agra, Lucknow and Prayagraj. Further, Implementing Agency i.e. Airports Authority of
India has awarded RCS - UDAN routes to Varanasi, Aligarh, Gorakhpur, Azamgarh, Bareilly,
Chitrakoot, Faizabad, Ghazipur, Thansi, Kushinagar, Moradabad, Muirpur (Korba),
Saharanpur and Shravasti, in Uttar Pradesh. RCS-UDAN 1s monitored on regular basis for

timely implementation and corrective steps are taken whenever required.
Air accidents due to flying of drones
480 DR. ASHOK BAJPAIL: Will the Minister of CIVIL AVIATION be pleased to state:

{a) whether some air accidents have been reported due to flying of drones around

airport area;

(b) whether Government propose to make all airports as drone free zone to have

smooth flying of auto piloted aircrafts;
{cy if so, the details thereof;, and
{dy il not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRIHARDEEP
SINGH PURI): (a) No accident has been reported due to flying of drones around airport

arca.
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(b) to {d) The Directorate General of Civil Aviation (DGCA) has issued Civil Aviation
Requirements (CAR) Section 3, Series X, Part] on the Operation of Civil Remotely Piloted
Aircraft System (RPAS) (commonly known as drones) which became effective from
(01.12.2018. Para 13.1 of the aforesaid CAR is quoted below:—

“13.1: No drone shall be flown:—

- Within a distance of 5 km. from the perimeter of airports at Mumbai, Delhi,
Chennai, Kolkata, Bengaluru and Hyderabad

- Within a distance of 3 km. from the perimeter of any civil, private or defence

airports, other than those mentioned in Para 13.1(a)

- Above the Obstacle Limitation Surfaces (OLS) or Procedures for Air
Navigation Services-Aircraft Operations (PANS-OPS) surfaces, whichever is
lower, of an operational aerodrome, specified in Ministry of Civil Aviation
(Height Restrictions for Safeguarding of Aircraft Operations) Rules, 2015
notified through Gazette of India notification GSR751(E) as amended from
time to time”

Management of Indian airspace

481. SHRIMATI SHANTA CHHETRI: Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether the Ministry is aware that three aircrafts came alarmingly close to each

other in the Delhi flight information region on December 23, 2018;

(b)  whether the Ministry has given any directives to the Airports Authority of

India (AAT) which manages ar traffic controllers to provide details thereof; and

(c) if so, the steps proposed to make deep structural reforms to keep fliers safe and
help Indian aviation reach its fiill economic potential for efficient management of Indian

airspace and improve safety?

THEMINISTER OF STATEOF THE MINISTRY OF CIVIL AVIATION (SHRIHARDEEP
SINGH PURI): (a) Yes, Sir. There was an occurrence of Breach of Standard Separation
between National Airlines (USA) flight NCR 840, Royal Dutch Airlines (Netherlands) flight
KLM875 and Evergreen Airways (Taiwan) flight EVAO61 in the Delhi Flight Information
Region on 23 December, 2018.



